
THE UHATI HIG co RTATG WAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.wr-58/2ootl 7160 lA
From Smti. layashree Bora

loint Rcgistrar (Vigitance),
Gauhati High Court,
Guwahati.

To, Shri Dipak Thakuria,
District & Scssions Judge,
Barpeta.

11"
Dated Guwahati the /{ Sep1g6ber,2024

Sub:- Station leave permission.

Your lettcr No. UBl2224 (E) dtd. 21.09.2024

Sir,

With refcrence to thc above, I am directed to inform you that your prayer for
station reave permission from the evening of 2r.og.2024 ti, the morning of
23'O9'2024, has been granted. Thc next senior most ludicrar officer avairabre at the station
would remain in charge of your Court and Office during your abscncc.

Yours faithfully,

sd(-
JT. REGISTRAR VIGI LAN

Ref:-

E

Memo No. Hc.Vrr-58/2octt q 6 ( I tA, datea / L4_ d1-21
Copy to:

-r4nc Project Manager, Gauhati High Court

]T. REGIST RA R (VIGILANcE)


